
      
 

    
  

   

             

          

  

   

    
 
      

     

  
 
      

         
   

        

    

       

            

          

             

         

   

       
   



      
 

          

         

            

      

            

          

          

          

        

            

            

            

         

 

            

          

     

           

         

          

           

    

        

           



NATIONAL COMPANY LAWTRIBUNAL, MUMBAI BENCH, MUMBAI
CP No.69lI&8P12017

t. That this Bench hereby appoints Mr. Uday Vinodchandra Shatu

Registration No. IBBI/IPA-01[P-000 88 I 201.6-77 I 1738, B-1 0, ]aybandhu,

90 Feet road, Opp. Guthu Restaurant, Ghatkopar (East) - 400 077, emaTl:

shahuday@hotmail.com as Interim Resolution Professional to carry the

functions as mentioned under Insolvency & Bankruptcy Code.

V. NALLASENAPATHY
Member(Technical)

B. S. V. KUMAR
Member (fudiciat)
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